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Disproportionate Assets of Govern-
ment Officers and Publicmen

2179. Shri Kolla Venkaiah: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Government have
taken any steps during 1965-66 and
1966-67 so far against corrupt officers
or publicmen for acquiring dispro-
portionate assets during their tenure
of office; and

(b) if 50, the details thereof?
The Minister of Home Affairs (Shri
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Ernakulam Telephone Exchange

2180. Shri Kolla Venkaiah: Will the
Minister of Communications be pleas-
ed to refer to the reply given to Star-
red Question No. 387 on the 10th
August, 1966 and state:

(a) whether the State Government
has taken any action on the report
of the Post and Telegraphs Depart-
ment regarding the replacement of
the 20 Telephone Operators who were
asked to remain within the Ernakulam
‘Telephone Exchange premises for
about two hours by the District
Collector, Superintendent of Police,
Ernakulam on 31st January, 1966;

(b) if so, the action taken in the
matter; and

(¢) if the reply to part (a) above
be in the negative, the reasons for
the delay?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
‘Communications (Shri Jaganatha
Rao): (a) No action has been consi-
dered necessary by the State Govern-
‘ment.

(b) and (c¢). Do not arise.

Rural Police Cadre

2181, Shri Surendra Pal Singh:
Shri D. D. Puri:
Shri D, C. Sharma:
Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that dur-
ing the deliberations of the Fifth
Session of the Police Sciences Con-
gress, held in Septemer last at Naini
Tal, Uttar Pradesh, a new scheme was
evolved for the raising of a police
cadre for rural areas; and

(b) if so, the main features there-
of?

The Deputy Minister in the Ministry
of Home Affairs (Shri Vidya Charam
Shukla): (a) No, Sir.

(b) Does not arise,






